
THE HIGH COURT OF MANIPUR

AT IMPHAL

No.HCM/U96IBENC[f kOTaZ- In supersession of the earlier

notiflcation dated 23d May, Z6P, as directed, it is hereby infcrmed to all the

learned counsel and concerned partles that the cases listed befcrre the Division

Bench Comprlsing of Hon'ble Mr. Iustice L.S Jamir & Hon'ble Mr. Justice Kh.

ilobin Singh for today i.e. 24,05.2019 (Friday) are posted on 31'05.2019

(Friday).

And the cases which were listed before Hon'ble Mr' fustice Kh. Nobin

singh for today i.e. 24.05.2019 (Friday) are also posted on 31'05'2019

(Friday) as His Lordship is on leave.
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Copy to :-

1. The Advocate General, Govt. of Manipur.

2. The Govt. Advocates, GoW. of Manipur.

3. The Registrar, Admlnlstratlon & Vlgilance, High Coutt of Manipur.

4. The Prdsident, Hlgh Court Bar Assoclation, Manipur' For hind information wtd circaiation
5. The Presldent, AMBA, Manipur. tu tlu leoned members

6. All the Jt. Reglstrars, High Court of Manlpur'

7. All the Deputy Registrars, High Coutt of-[vlalipur,

S. The princi'pal'SecrEtary to Honble The Chief Justice, Hlgh Court of Manipur.

g. All the Asitstant RegistrarvL.R.O./sr. Grade stenographer, High court of Manlpur.

10.The P.S. to Hon'ble Mr. Justlce Lanusungkum Jamir'

ll.The P.5. to Hon'ble Mr. Justice Kh. Nobin Singh'

12.The P.S. to Hon'ble Mr. Justice MV Muralidaran'

13.The P.s. to Registrar General, High court of Manipur.

14.The P.s. to Registrar (Judicial), High coutt of Manipur

.g-.Th. System Anilyst, iign coJrt of manipur for uploading the same to the officlalY 
website.

t 6. Al I the Su peri ntendents/Co u rt Offi cers/Stam p Reporter/ Protocol Officer,

High Coutt of ManiPur.
17.The C,ourt Masters, High Court of Manlpur'

18. Guard Flle/Order Book.

19. Notice Board.

20.Concerned flle.

N,T^r^qq}' ut.i- tl
(w. TONEN MEITEI) l'

REGTSTRAR (,UDL')

May,2019.


